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101  
Present: CP for ROC. 

Accused Shashi Bajaj with Ld. Counsel. 

Accused Inder Mohan absent. He is exempted on 

application for today only. 

Accused Naib Singh is absent. 

Process u/s. 83 Cr.PC against accused Naib Singh received 

unexecuted. Process server is not appearing in this case who executed 

process u/s. 82 Cr.PC against accused Naib Singh but in other cases 

listed today accused Naib Singh was declared PO.  Hence, he is 

declared PO in this case also. 

Put up for further proceedings on 7.1.2010._ 

(SANJAY B SAL) 
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